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The Deputy Minister of Commerce 
and Industry (Shri Kanun̂o): (a)

Yes. Sir.

(b)  The officer concerned has made 
certain recommendations  for  the 
development of the  industry  and 
these recommendations  are  under 
consideration.

East  Bengal  Displaced  Persons

*582. Shri B. K. Das: Will the
Minister of Rehabilitation be pleased 
to state:

(a) the number of East Bengal dis
placed persons who arrivea in West 
Bengal during 1954 after  deserting 
their places of rehabilitation in Biliar 
and Orissa;

(b) how many of them came  from 
camps in those States; and

(c) how their cases have been dealt 
with?

The DeiNity Minister of Rehabilita
tion (Shri J. K. Bhonsle): (a) 5.259 
persons deserted from Rehabilitation 
colonies and camps from Bihar  and 
Orissa during this year.

(b) 1,823 persons.

(c) The Government of West Bengal 
have accepted the responsibility  of 
rehabilitation of those persons  who 
arrived in West Bengal before Sep
tember, 1954.  To others who  have 
arrived since September, 1954 relief 
is being given.  The entire problem 
of deserters from Bihar and Orissa is 
being looked into by the Chief Minis
ter West Bengal.

Indo-China

*586. Shri Ibrahim: Will the Prime 
Minister be pleased to state:

(a)  whether the conflict  between 
Viet-Nam Government and the Viet
Nam National Army has in any way 
affected India’s position in Indo-China; 
and

‘b) how far India has been able to 
achieve its objective in Indo-China?

The Deputy Minister of  External 
Atrairs (Shri AnU K. Chanda): (a)
The  International  Commission  at 
Viet Nam is concerned with the imple
mentation of the Geneva Agreement 
on Viet Nam, and is not  concerned 
1 with the internal affairs in either zone 
' of Viet Nam. The Commission is dis
charging its tasks satisfactorily.  All 
prisoners of war and civilian inter
nees have been released and handed 
over to the respective  parties,  and 
forces of opposing sides, under  the 
terms of the Agreement, are  being 
re-grouped into ‘̂designated areas*’.

(b)  The International Commissions 
in Viet Nam, Laos and Cambodia are 
successfully discharging their task of 
implementing the Geneva Agreements. 
Considerable progress has been made 
in all the three States according  to 
the terms of the Agreements in regard 
to the release and exchange of prison
ers of war and  civilian  internees, 
withdrawal and re-groupment of forc
es, and transfer  of  administration 
from one opposing side to the other.

The task of the International Com
missions will have been fulfilled only 
after elections have taken place under 
satisfactory conditions.

Tea Gardens (Survey)

*590. Shri N. M. Lingam: Will the 
Minister of Commerce and Industry
be pleased to state:

(a) whether any survey of margi
nal tea gardens has been undertaken;

(b) if so, the result thereof; and

(c) what measures Government pro
pose to take for the rehabilitation of 
such gardens?

The Minister of Commerce  (Shri 
Karmarkar): (a) to (c).  A survey 
of the marginal gardens  in  Cachar 
and Tripura areas only was  under
taken by a Special Officer appointed 
by the late Central Tea Board. The 
Special Officer submitted his report 
recently to the Tea Board which con
sidered it at its last meeting held in




